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Sir,

Smti Jayashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

The Joint Registrar,
Gauhati High Court,
Itanagar Permanent Bench,
Arunachal Pradesh.

HE GA H TI I U A w HA(HIGH COURT OF ASSAI4, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.HC.vu-2U2o08(pt.)t totr? tA

JL
Dated Guwahati, Zt October, 2024.

GI N

with reference to the above, I am directed to inform you that shri Ito Basar,Distnct & sessions Judge, Khonsa, Tirap District, nrrnu.n.r pradesh has been grantedpreparatory leave of five days w,e.f. 2g.10.2024 to 01.11,2024.

Yours faithfully,

s4l-
]T. REGISTRAR ruIGItAt{CE)

A d"t"d ) Lr_ln_.?-ol|

1. Shri Ito Basar, District& Sesstons Judge, Khonsa, Irap District.
./2{ The project Manager, Cauhati nigh Coli. 
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Preparatory leave

Your letter No. HC(IB)-VIG/o 1 / ZO24 I 5g5_g8 Dated 23. 10. 2024
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